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O R D E R 

 
08.01.2020- None for the appellants.  Respondent counsel is present. 

2. Even on earlier dates i.e. 22.11.2019 and 06.12.2019 nobody appeared on 

behalf of the appellants.  It seems that the appellants loose interest in 

prosecuting these appeals.  Hence the appeals are dismissed for non-

prosecution.  However, no order as to costs.  
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